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(iv) Womens® rally in protest of dowry
dcath~ and cruclties against women.
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(v) Need for taking immediate steps to
check mosqiuto menace and alleged in-
crease in incidence of Malaria in Delhi.
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(vi) Soil erosion on the banks of the
river Bhagirathi near Farakka set.

SHRI ZAINAL ABEDIN (Jangipur) :
Six, the people of West Bengal and the
Left Front Government in West Bengal
are worried about the large scale erosion
on the banks of the Bhagirathi near
Farakka at the Mayansukh point which has
reduced the land gap between the Ganga
and the Bhagirathi from 5 Kms. to 14
Kms. The river’s shifting course was re-
sulting in the loss of Indian territory and
a consequent territorial gain for Bangla-
desh. The West Bengal Government had
asked the Ganga Flood Control Board for
grant of fund to check erosion in the 1980-
81 financial year. But the Board has not
released the said fund so far.

The land gap between the Ganga and
the Bhagirathi was nearly 5 Km. till three
years ago. If the Ganga Flood Control
Board does not take immediate steps (O
check erosion, the very purpose of the
Farakka Barrage would be lost. The
erosion not only poses a danger to the
towns on the banks which include Dhulian
and Jalangi but also threatens the very
existence of the Farakka Barrage itself, the
national highways, the State highways and
the Railway tracks passing between the two
rivers.
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Benide=, as a result of this large < uh
erosion, thousands of farmers belonging to
the district of Murshidabad have been
suffering from the constant shrinking of
cultivable land on the one hand and loss
of their valuable assects on the other and,
consequently, the questions of their iiveli-
hood and rehabilitation are gradually agi-
tating their minds.

Under these circunstances, T urge upon
the Government to come forward and help
the State Government of West Bengul
with all necessary help to check the crosion
without any further delay.

1 demand that the TIrrigation Minister
make a statement on the floor of the
House stating the steps taken by his

Ministry in this regard.

MR. DEPUTY SPEAKER: Now, we¢
lake up the Legislative Business...... ..

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri) : Sir, before you take up the
next item, if you permit me, I may point
out that it has been published in the
newspapers that the period of the session
is to be curtailed by one week. We want
to know whether it is true or not true or
it is under consideration of the Govern-
ment because we have to chalk out our
programme. The Minister of Parliamen-
tary Affairs is here. He may tell us.
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR1 BHISHMA NARAIN
SINGH) : No. No.

12.30 hrs.

PREVENTION OF BLACKMARKET-
ING AND MAINTENANCE OF SUP-
PLIES OF ESSENTIAL COMMODITIES
(AMENDMENT) BILL—Contd.
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MR. DEPUTY-SPEAKER : The Ilast

speaker would be Shn Chitta Basu. And
the Hon. Minister will reply.
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MR. DEPUTY-SPEAKER : Pleasc sit
down. T am not allowing you.

SHRI GIRDHARI LAL VYAS:
Toaer FTE |

I gave my name first.

MR. DEPUTY-SPEAKER: It is all
right. You need not necessarily be called.

SHRI GIRDHARI LAL
not ?

VYAS : Why

MR. DEPUTY-SPEAKER : No.
(Interruptions)

MR. DEPUTY-SPEAKER : Mr. Vyas,
I will tell you that we allotted 2 hours.
We have alrcady exhausted 21/2 hours.
And even more than that.

SHRI GIRDHARI LAL VYAS: [ must
get my number,

MR. DEPUTY-SPEAKER : That 1s all
right. The time allotted to your Party is
also over.

(Intcrruptions)

MR. DEPUTY-SPEAKER : No. 1 am
not allowing you. Next the Hon. Minister
will reply. Shri Chitta Basu is the last
speaker and the Hon. Minister will reply.

(Interruptions)

MR. DEPUTY-SPEAKER : No. [ am
sorry. I have got to see the time also.
The Clock is there. We have got two
more Bills to complete today.

(Intcrruptions)

MR. DEPUTY-SPEAKER: Not corrcct
Unless you cooperate with the Chair, we
cannot continue the proceedings.

SHRI GIRDBART LAL VYAS: [ am a
Senior Member of the House.

MR. DEPUTY-SPEAKER : But, Shri
Chitta Basu is the most Senior Member.
Sce the other Members like you.

Again 1 repeat that Shri Chitta Basu is
iRe last spcaker whose time is between 6
to 7 minutes.



